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Action Taken Report

Subject: Action taken report in compliance to the Hon'ble NGT
Central Zonal Bench Bhopal order dated 23.10.2024 in
the matter of O.A. No.- 236/2024, Manish Singh Gahlot.&.

“another Vs State of Chhattisgarh & Others.

Abstract: In reference to the subject Hon'ble NGT ordered to constitute
a joint committee consisting:

(i) One Representative from the Collector, District
Manendragarh-Chirmiri-Bharatpur, Chhattisgarh —Mr.
Dayanand ~ Tigga, Mining Officer,  District
Manendragarh-Chirmiri-Bharatpur, Chhattisgarh.

(ii) One Representative from Chhattisgarh Environment
Conservation Board, Chhattisgarh — Mr. Vijay Singh
Porte, Regional Officer, Chhattisgarh Environment
Conservation Board, Ambikapur.

The committee is directed to visit the site affected area
(Kewai River, District- Manendragarh-Chirmiri-Bharatpur)
where the issue raised regarding illegal mining storage
trading and illegal transportation and submit the factual and

N . . P e Ty Ty ——t T TRk ewem £ esosmesT o

action taken report within six week.

Report: As per the order, the committee visited the site.(Kewai
River, District- Manendragarh-Chirmiri-Bharatpur) — and
following observation has been made:-

1. Kevai river is divided into two parts in the middle. Which
forms the border of the states of Chhattisgarh and Madhya
Pradesh.

2. A total of 02 sand storage are approved in the bank of Kevai
River in Chhattisgarh's part. The first approved sand storage
is located in Patwari Halka No. 04, Khasra Serial No. 600,
610, total area of 0.40 hectare, of Village Bichiyatola, Teh-
Kelhari District- Manendragarh-Chirmiri-Bharatpur. The
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above mentioned sand storage (Proprietor- Mr. Vivek Kumar
Tiwari) has received storage license from Mineral
Department, " District Manendragarh-Chirmiri-Bharatpur
from 16/06/2023 to 15/06/2026. Sand storage was found in
additional area than the approved area. Which was found at a
distance of 91 meters from the river.

The second approved sand storage is 1ocated on 0 115
hectare area of Patwari Halka No. 04, Khasra Serial No. 682
of village Bichiyatola, Teh-Kelhari District- Manendragarh-
Chirmiri-Bharatpur.The said sand storage (Proprietor-Mr.
Vikas Pratap Singh) has received storage license from
Mineral . Department  District Manendragarh-Chirmiri-
Bharatpur from 27/10/2021 to 26/10/2024. Which was found
at a distance of 113 meters from the river.

3. It was told by the villagers present during the inspection that
the work of storage and trading is not being done in both the
above approved sand storage area for about 06 months.

4. During the inspection, no excavation of sand was found in
the site of Chhattisgarh part of Kevai river.

« ¥

Regional Officer
_ Regional Office
C.G. Envirgmyent Conservation Board

£libilt
e A ET RECIERAL OfF1CER,
(Mr Dayanand Tlgga) (Mr. Vijay Singh Porte)

Mining Department, C.G. Environment Conservation Board,

Dist-MCB (C.G.) Ambikapur, Dist-Surguja (C.G.)
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& Itern No,2

EEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
{Through Video Conferencing)

Original Application No.236/2024
Manish Singh Gehlot & Anr., Applicant (s}

Vs. | o ) o

State of Chhattisgarh & Ors. Respondent(s)

Date of Hearing: 238.10.2024

CORAM: HON'BLE MR, JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HOW'BLE DR, A SENTHIL VEL,, EXPERT MEMBER

For Applicant {s}): Mr. Dharamvir Sharma, Adv,

For Respondent(s):

ORDER

1. Issue raised in this application is the permission to establish
stockyard/stack yard within a specified area from the river
Kewai in violation of directions passed in O.A. No. 17/2019,
affecting health of the river Kevai as well as leading to illegal
mining, storing, trading and transportation of sand minerals

in violation of environmental rules.

2. A substantial issue of environmental has been raised. Issue notice

to the respondents. Returnable within four weeks.

3. Applicant is directed to take necessary steps for service to the

respondents by both ways and also on available email,
1

O.A.No. 236/2024{CZ) Manish Singh Gehlot & Anr, vs. State of Chhattisgarh & Ors.



4, Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

5. We deem it just and proper to call a report on the matter in issue,
in present application, from a Joint Committee consisting of:
{i) One Representative from the Collector, District Manendragarh
Chirmiri-Bharatpur, {C.G.) .
(ii)One Representative from the Chhattisgarh Environment
Conservation Board, (C.G..}
6. The Committee is directed to visit the site and submit the factual
and action taken report within six weeks. The CECB will be the

nodal agency for coordination and logistic support.

7. Applicant is directed to supply the required docurments and copy of
the application to the committee and the respondents within a
week and after compliance of service, the Applicant has to submit
an affidavit that notices and copy of the application have been

served upon the committee and respondents,

8.  The report in the matter be filed by the Committee by email at

ngtezbbho-mp@gov.in  preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.

List it on 9t January, 202E.

Shee Kumar Singh, JM

Dr. A Senthil Vel, EM

23 Qctober 2024
0.A.No. 236/2024(C2)
K

2

0.A.No. 236/2024(CZ) t4anish Singh Gehlot & Anr, vs, State of Chhattisgarh & Ors.
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